MEDIATION AND CONCILIATIO PROJECT COMMITTEE (MCPC

Mr. Santosh Kumar,

Address:
Registrar (Judicial-I), Room No. 127, 1st Floor, B-Block,
Supreme Court of India New Additional Complex Building,
& Secretuy. MCPC, Supreme Court of India,
Supreme Court of India

New Delhi-110001.

E-mail: mepc@sci.nic.in
Date: 31+t January, 2026

Telephone: 011 -23115621
Ilz /MCPC/2026

To

The Registrar Generals,
All the High Courts of India

Sub: Extension of Identification Process.

Ref: Mediation for Nation 2.0

Madam/Sir,

With reference to the above captioned subject, it is to inform your good self
that his Lordship, Hon’ble Chairman, MCPC, Supreme Court of India, has been
Pleased to extend the timelin.

e for the exercise of identification o

f suitable cases for
mediation under Mediation for Nation 2.0 Drive till 15t o

f February 2026,

identification of suitable cases for mediation under the Mediation for Nation 2.0 Drive
till the 15t of February, 2026, and refer the identified cases to mediation
simultaneously.

This is for your kind information ang the needful.

Regards,

o/

Santosh Kumar
Secretary, MCPC



